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Prohibition on plying of vehicles m  
Sundays

1520. SHRI K. MALLANNA Will 
the Minister of SHIPPING AND 
TRANSPORT be pleased to state:

(a) whether there is any proposal 
under Government’s consideration to 
enact a law prohibiting atl vehicles ex
cept those engaged on agricultural 
operation from plying on Sunday* to 
economise on oil; and

(b) if so, the broad outlines there
of?

THE MINISTER OF STATE IN THE 
MINIS 1RY OF SHIPPING AND 
TRANSPORT (SHRI H. M. TR1VEDI1:
(a) Yes, Sir This is one of the 
seve-al proposa's tinder consideration 
of Government to effect economy fn
the use of HSD

«< >:
<&> The proposal is to impose a 

complete ban on the plying of att 
commercial vehicles for one full day 
in a week preferably on Sunda> #> 
that the ban is linked with the closure 
of markets, civic and business centre*, 
offices etc.
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Research Project of Military Signifi
cance Financed by FL-480 Funds

1522 SHRI C K. CHANDRAPPAN 
SHRI SARJOO PANDEY

Will the Minister of HEALTH AND 
B AMILY PLANNING be Pleased to 
state

(a) whether Government are aware 
of the fact thdt the U S Govern
ment had spent P  L-480 fuuas to 
sponsor some research project of 
military significance in India a t Patel 
Chest Institute, New Delhi,

Vb) whether a report to this effect 
has appealed in Press on the 9th 
October, 1974 captioned ‘U S  spon
sored toxin research m India” , and

(c) if so, the facts thereof and re
action thereto?

I HE DEPUTY MINISTER IN 1HE 
MINISTRY OF HEALTH AND FA
MILY PLANNING (SHRI A K M 
ISHAQUE) (a) The Vallabhbhai Patel 
Chest Institute, Delhi, have informed 
9RR<» LS—7.

that the Research Projects conducted 
by them with the help of funds under 
P.L-480 are not of any military signi
ficance

(b) Yes, Sir.
(c) In so far as the press report is 

concerned, it has no relation to the 
nature of research work conducted m 
the Patel Chest Institute

Search of Camera Boxes and Bags of 
Indian photographers by tUS Security 

Personnel at Palam Airport

1524 SHRI HARI SINGH Will the 
Minister of EXTERNAL AFFAIRS 
be pleased to state,

(a) whether the Press Photogra
phers’ camera boxes and bags ware 
opened and searched by the U. S. 
Security personnel at the Palam air
port technical area on the arrival of 
U S Secretary of State on the 28th 
October, 1974, and

(b) Government’s reaction thereto’

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
ISHRI BIPINPAL DAS) la) and (b) 
Before the arrival of the US Secre
tary of State at the Palam Airport on 
the 27th October 1974, the US Secu
rity personnel were checking on the 
photographers etc from their side 
and m the process of doing so they 
attempted to check b\ mistake a few 
bags belonging to Indian photogra
phers As soon as this wa^ noticed 1 v 
the P1B Representati\e and our Secu
rity personnel on dutv the; brought 
this to the notice of the U S side who 
realized their mistake ant1 reframed 
from proceeding an\ fuithei with such 
check

Setting up of a Training Institute for 
Electronics and Process Instrumenta

tion at Hyderabad

n r>  SHRI DHAMANK \R Will the 
Minister of LABOUR be pleased to 
slate

(a) whether Government propose to 
set up an Advance Training Insti




